
2141       Written Answers [ 22 NOV. 1962 ] to Questions 2142 

2. The Corporation proposes to take up 
exploratory work on some of the other deposits 
itself, and, for this purpose, a Prospecting Unit 
is being set up. Procurement action for equip-
ment has been initiated; tenders received are 
under examination. 

3. The Madhya Pradesh Electricity Board 
would be constructing a transmission line for 
supply of power to the project. It is expected 
that the work on the line will be completed by 
March, 1965. Arrangements are being made 
for supply of power for construction works by 
purchase of diesel generators. 

 

4. A railway line to connect the project site 
to Vishakhapatnam port for the transport of ore 
is under construction and is expected to be 
ready by 19C5. The entire plant, machinery 
equipment and construction materials required 
for the project, will have to be moved by road; 
'from Raipur or Saiur near Vishakhapatnam. 
The Madhya Pradesh Government. Danda-
karanva Development Authority and the 
Ministry of Transport, Government of India, 
have been approached to improve the roads 
from the nearest rail heads, namely Raipur and 
Salur; work on some portions has been taken 
up by the Dandakaranva Development 
Auth^rtv and the Madhya Pradesh 
Govprnment. 

5. A base camp is being set up at Bhas* at 
the foot of the hills. A survey for ^r-ating 
suitable sources of water supply for the project 
is being taken up.J 

 

 
t[ SPECIAL INCENTIVES FOR HINDI KNOWING 

STAFF 

372. SHRI V. M. CHORDIA: Will the 
Minister of HOME AFFAIRS be pleased to state 
the names of the offices in which special 
incentives are being provided for the Hindi 
knowing staff with a view to attracting them 
towards more use of Hindi and the details of 
the incentives provided?] 

 

t[THE MINISTER OF STATE IN TH» 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR): It is part of the normal duties of the 
Hindi knowing staff to work in Hindi when so 
required. The question of providing any special 
' incentive for the purpose, therefore, does not 
arise.] 

BYE-ELECTIONS   IN   TIRUCHENGODE  AND 
CHTTTOOR PARLIAMENTARY CONSTITUENCIES 

373. SHRI J. S. PILLAI: Will the Minister of 
LAW be pleased to state the amount of 
expenditure incurred on account of bye-
elections in the (i) Tiruchengode and (ii) 
ChittooT Parliamentary Constituences? 

THE DEPUTY MINISTER m TUB 
MINISTRY OF LAW (SHRI BIBUDHEN-DRA 
MISRA) : Since the bye-elections from 
Truchengode and Chittoor Parliamentary 
constituencies have been held only recently, 
the figures in res-nect of expenditure incurred 
in these bve-elections are not available by 
now. 

t[ ] English translation. 


